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CUSTOMS EXCISE & bl,l{\’l(,l‘ L\X APPELLATE TRIBL‘NAL
West Block No. 2‘} R.K. Puram. New Dcelhi 110066

Date: 9.3.2021
ORDER

Conscquent to the transfer 10[’ Sh. Balasubramani S, Assistant Registrar/CPIO
New Delhi and in superscssion of previous order dated 7.1.2021, Hon'ble President,
CESTAT, New Delhi is plcased to appoint Shri Rajender Prasad. Accounts Officer,
CLESTAT New Dclhi as Central P\iblic Information Ofticer (CPIO) at CIESTAT Delhi,
in pursuance of clause 5(1) of the Right to Information Act. 2005.

This order will take immediate effect.

(Mukesh (xupta
Deputy Registrar

Copy to:
1. SPS to Hon’ble President, ClZﬁI‘AT, New Delhi.
2. SPS to Ms. Rachna Gupta, Member (Judicial), First Appellate Authority, CESTAT,
Delhi.
PA to Registrar, CESTAT, NCP’V Dethi.
. Shri Rajender Prasad, Accounts Officer, CESTAT, New Delhi.
. RT1 Section/Computgr Secfion/Carctaking Scction
. Notice Board/Website. ‘
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